
Gd€uFr on Febnray lZ 2020. i

The Bill as assemed to bv rhe i

Govenror yras laid on the tabt" lu l

fte Seoaary on Mardr la m2O I

(Act 1 of 2020)

The Btll received the asse of the

Bitl ass€nt of the
Goventor on Fehuary fZ 2020. i
Th€ Bill as assened o by the
Govelnoi was laid on the Table bv
the Secntary on March l3,2O2O
(Ac1 2 0f 2020)



& Ellb Irtoduc€d
1 TIF Kenla Fhance

Bill, 2020
(BiI No. 257)

DR. T.M. ThoEas Isaac,

Minists fs Financ€ and
Coir
(nn Bil| was inuoduc€d
by Prcf. C. Faveerdranattl
Mnist€r for Gen€rd
Edrrcation)

The Bi[ was published as Gaz€tte
ExtEordiney on Mtrdr 12, 2020.

The Bill was intoduced in the

Assembly on March 13, 2020.

The K€rala Finance
(No.2) BiU, $20
(BiU No. 258)

Ih. T.lL Thmas Isaac,

Minister for Finance and
Coir
(Ite Bill was inuoduced
by hof. C. Raveendlanattl
Minister tor General
Educatior)

the Bill was publishd as Gazette
Extraodinary on March 12,2O2O.
The Bill was intoduced in the

Assembly on March 13, 2020.

III. Blls Pdss.d

1. The Kerala
ApFopriation BiU,
20m
(BiI No. 254)

DR- T.M. Th6as Isaac,

Minister for Finance and.

Coir

The Bill was published as Gazette
Exaaordinary on Mardr 2, 2020.
The Bill was introduced in thf
Assenbly on March 5, 2020 and
passed on tlrc same day.

2, The
ApFopriation (No.2)
Bi[, 2020
(BiI No. 259)

DR. T.M. Thomas Isaac,

Minisrer for Finance arid

Coir
(The Bill wc piloted by
Prcf. C. Raveendanatlr
Minister for General
Edrcation)

the Bill was published as Gazette

Exraordinary on March 13, 2020
and introduced ard passed on the

same dav.

1. The Kerah Cc
oprative Sociaies
(Amendnent) BiI,
2020 (Bill No. 249)

Shri. Kadakampally
sulertran. Miinist€r for
Co-operatio!, T$rism and
Devaswoms

The Bill was publslnd as Gazene

Exbaordinary on Fekuary 20,
20m.



r

2. The Kda]a Private
Foress (Vesting ard
Assignnent)
(AmendmenD Bi[,
2020 (BiU No. 250)

sld. K. Raju Minist€! for
the Forsst, Animal
Husban&y and Zoo

The Bill was Frblish€d as Gaz€ne
Exbaqdinary on Febuary 25,

2020.

3. Th€ K€rala hotection
of River Banks and
Regulation of ReEoval
of Sand (Amendmenq
Biu 2020
(BiU No. 253)

shri. E.Chen&a6elturan,
Minister for Revelrue ard

The Bill was published as Gazene
Extraodinary on Febuary 29,

The Kerala State
Goods and Services
Tax (Amendnem)
Bilt, 2020
{Bill No. 256)

DR. T,M. Thomas Isaac,

Minister for Finance and
Coir

The Bill was publisheal as Gazette
ExEaordinary on MaJch 11, 2020.

S.V. UNNTKRISHNAN NAI&
SBCRETARY.


